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UNSTARRED QUESTION NO. 4324 

TO BE ANSWERED ON MARCH 19, 2020. 
 

PROVISION OF FURNITURES FOR MPs 

NO. 4324.  SHRI RAMPRIT MANDAL : 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 

to state: 

(a) Whether the Central Public Works Department (CPWD) 

provides repainted and refurbished old furniture and other 

items to Hon’ble Members of Parliament at latest rates and 

rent of such furniture items; and  

(b) the time by which the Government proposes to revise such 

rates and rent based on the age and condition of old furniture?   

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE  

MINISTRY OF HOUSING AND URBAN AFFAIRS  

(SHRI HARDEEP SINGH PURI) 

(a) & (b) Central Public Works Department (CPWD) provides new 

furniture and refurbished old furniture (at depreciated value) 

free of charge to the Hon’ble Members of Parliament, within 

existing monetary ceiling of Rs. 80,000/- in respect of durable 

furniture and Rs. 20,000/- for non-durable furniture 

respectively. 
 

Rent for durable furniture above the monetary ceiling of Rs. 

80,000/- is charged at the rate of 1.20% per month and non-

durable furniture above the monetary ceiling of Rs. 20,000/- is 

charged at the rate of 2.00% per month.   

These rates are prescribed by Lok Sabha Secretariat vide 

latest Accommodation circular issued in May 2019.  
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